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RAJASTHAN HIGH COURT, .IODI-.IP.UB

No.Estt.b2(v) 1 / W A / 20 LA I 67 tL Date:25.06^201a

Copy forwardL.d to the followlng for information and necessary action r-

l.P.S. to All llon'ble -lud9es sittjng at Jodhpur.
2.Ihe Registrar General/Registrar(V19.)/(Admn.)/(Rules)/(Class.)/(Exam.)/OSD(F&I)/Rajasthan High

Court, lodhpur and Registrar hq. At Delhi.
l.The Reglstra(Admn.), Rajasthan High Court Bench, laipur with the request to distribute the copies

of thls order to al the Hon'ble Judges sitting at laipur through P.S., Member Secretary, Rajast\an
State Legal Services Authority and all the lldicjal Officers posied in the Reglstry at laipur Bench,
la pur.

4.The Rcgistrar Cum-Principal Secretary to Hon'ble the Chief.lustice, RHC, Jodhpur/ Bench, laipur.
5.Shri lag Mohan Sharma, Spl. Judge, law(Litigation)-Cum-.lt.L.R. Law Deptt.,laipur.
6.PO, Land Acguisition, Rehabilitation & Resettlement, Authority, Jaipur,
/.District & Sessions Judges, Jaipur l4etropolitan//Treasury Officer, laipur.
8.Ihe Director, Rajasthan State.ludicial Academy, lodhpur.
9.RlS Estt. Section/Confidential Section/ Statistics Sect on/General Sect onlsubordinate Courl(Fstt.)

Section/RlS Leave Clerk/ Buildrng Slde/Cornputer Cell-
I0.A.O.l.,Classificalion Sedion (Webs te), Rajasthan High Court, lodhpur/ 8ench, Jarpur

{. .r.6.18
REGISTRAR (ADMN.)
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